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State Governments expected ? Has 

State Government sent  any comment so 
far ?

Dr. K. L. Shrimall: The report was 
submitted  early  in  Aprils  1956.  Wc 
sent it  to  the  State  Governments  on 
the  8-18th of June and we requested 
them to furnish their views on the re­
commendations  by the  20th of  July, 
1956.  We sent reminders to the States 
on* the 21st July and to the Ministries 
of the  Government of India on  f4th 
July.  Wc  have  received  some 
comments from the State Governments ; 
they arc not many.  They are : Bhopal, 
Ajmer, Tripura, Uttar Pradesh, Saura8htra» 
Coorg,  The replies from the other States 
are still awaited.

Sliri Gldwanl:  Is it a fact that the 
Committee  has  recommended  that  for 
the recruitment to the junior  officers* 
posts and clerical cadreŝ university de­
grees are not necessary ?

Dr. K. L« ShrimttU : I shall pl̂ct 
the  report  on  the  Table  of  the 
House,  I cannot place the recommen­
dations  of the Committee before the 
House at this stage.

Nagat

*1025. Sliri Gidwaai : Will the Minis­
ter  of Home  Allairs  be  pleased to 
state :

(a) whether it is  a fact  that  some 
Nagas  were  arrested  by  Karimgunj 
Police  on  the  Indo-Pakistan  Border 
near  Mahishah-Sham  about  5  miles 
from  Karimgunj  on  the  27th  July, 
1956 ;and

(b) whether it is ahio a fact that they 
returned from Dacca  without Passport 
and Visas and had crossed into Indian 
territory from  Latu,  Pakistan  Border 
Railway Station ?

The  MinÂer  in  the  Ministry 
of Home  Affaln  (Shri  Datar): (a) 
Two Nagas wore arrested on the 26th 
July>  1956 at Latu by a police patrol 
party of Latu border outpost which is about 
five miles from Karimgunj.

(b) Yes.

Shri  Gidwani:  Has the Govern­
ment taken any precautions to see that 
there is no such further infiltration of 
these people from that area?  How did 
they en̂er there ?

Skri  Datar: Government is taking 
precautktns.

India Office Library

C. Shamia : Will

further  correspondence  between thl
Government  of  India  and  the  U K

b̂) if so, with what rcrulis ?

(6) Does not arise.

SM D. C Sharma ; May I know 

‘he Governmem
of Î ia to arrive at any agrctfment with 
the Government of U.K. with regard o 
this important question ?  » «

Dr. M. M. Das :  Sir.  this  matter

of*uLted°V°n H <̂̂'̂r'̂raents
Kingdom and India but also 

to  the  Government  of Pakistan.

 ̂know
w t̂ efforts have been made during this 
tune in order to arrive at some agree­
ment ?

Dr. M. Das : This question  has 
been put on the floor of this House manv 
t.m« and I  tWnk the hon.  M eS 
knows all tl»t has been done by the Go­
vernment of India for this purpose.
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the rem­
nants of tJw ibrary of the Moghul Em­
perors of Delhi are there, but tJjere is 
riso the hbrary of Tippu Sultan.  After 
the fall of Senngapatam the Hbrary of 
Tippu Sultan was taken possession of by 
the British Army and that was taken to 
England and kept there.

WRITTEN ANSWERS TO 
QUESTIONS

Vehicles owned by Manip«ir 
Government

*1005. Skri RIshang Keishing: Will 
the Minister k f Hoioe Affairs be pleas­
ed to state ;

(a)  the  number  of  laad-n)ver vehi­
cles  owned  by the  Manipur Govern-




